
Factual and action taken report in the matter of Ram Sharma V/s Union of 

India&Ors. (OA No. 152/2023) as per the directions of Hon’ble NGT, Central Zone 

Bench, Bhopal 

Background 

 

In the case filed by Sh. Ram Sharma V/s Union of India &Ors. before the Hon’ble 

National Green Tribunal, Central Zone Bench, Bhopal, the applicant Sh. Ram Sharma 

has raised the issue that Khasra No. 5621 situated at Village Amer has been recorded 

as Gair Mumkin Pahad in the name of Forest Department and this land is an integral 

part of Nahargarh Wildlife Sanctuary and Vankhand Amer 54 and said land has been 

located between Pillar no. 371 of Nahargarh Wildlife Sanctuary. A notice was issued 

by the Forest Department to the Project Proponent/Respondent and in response to 

the notice no substantial ground was reported and Forest Department prepared a 

comprehensive factual report and found that there are encroachments upon all 

three places and activities found to be violative of section 2 of Forest Conservation 

Act, 1980. 

Order 

 

Hon’ble NGT Central Zone Bench passed an order dated 18.10.2023 which inter-alia 

says as under: - 

 

“5. We further constitute a committee consisting of: -i. One representative 

from the Additional Chief Secretary, Forest & Wildlife, Govt. of Rajasthan, 

Rajasthan ii. One representative from Collector, Jaipur, Rajasthan. iii. One 

representative from the Central Pollution Control Board, Rajasthan. iv.  One 

representative from Rajasthan State Pollution Control Board. 

 

6. The Committee is directed to visit the place, examine the facts, take 

remedial measures, and submit the factual and action taken report within four 

weeks. The State PCB will be the nodal agency for coordination and logistic 

support.”  

 

 

 

 



Field Visit 

Office order issued by RSPCB on 11.12.2023 (Copy enclosed Annexure-1) for 

the field visit. The following persons conducted the field visit on 13.12.2023 in 

connection with this case: 

(i) Sh. Sangram Singh Katiyar, Deputy Conservator of Forests, Wild Life 

(Zoo), Jaipur. 

(ii) Dr. Sarita Sharma, SDM Amer, Distt. Jaipur. 

(iii) Sh. Praveen Kumar Jain, Scientist-B, Regional Directorate (Central), 

CPCB, Bhopal. 

(iv) Sh. Vijay Sharma, Regional Officer, Rajasthan State Pollution Control 

Board, Jaipur (North).  

 

Observations 

 

During the field visit and on perusal of records, it was observed that: - 

(i) Representative of the Forest Department identified and informed the 

committee members about the location of the encroachment as 

mentioned in the Hon’ble NGT order, however, the location of pillar 

number 371, in respect of which the encroachment was alleged and also 

mentioned in the order was not traceable. 

(ii) The location, as informed by the Forest Department representative as 

encroachment, was a house reported to be used for residential purposes 

and surrounded by so many other houses being used for residential 

purposes. (Photographs enclosed, Annexure-2) 

(iii) It has been informed by the representative of the Forest Department that 

an encroachment case has been registered by the Forest Department 

under section 34-A of the Wildlife Protection Act 1972 against the alleged 

encroachment. A copy of the FIR is enclosed in Annexure 3. 

 

Conclusion 

(i) There are so many structures/houses being used for residential purposes 

in the area which may be treated as similar to the alleged encroachment. 

 

 

 



 

Recommendation 

(i) The Forest Department should take appropriate action as per rules on 

the said encroachment after hearing the case under section 34-A of The 

Wild Life Protection Act, 1972. 

Enclosures 

(i) Office order dated 11.12.2023 for field visit issued from RSPCB 

(Annexure-1)  

(ii) Photographs of the area taken during the site visit. (Annexure-2)  

(iii) Copy of the FIR U/s 34-A of the Wild Life Protection Act, 1972. 

(Annexure-3) 
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